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Tarun Kumar v. State of H.P., (Bipin Chander Negi, J.), 2025 SCC OnLine HP 4763 
Yashmit Sharma v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 4757 

  
Jharkhand High Court   [4] 

Chandan Kumar Ram v. State of Jharkhand, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 
3235 

Jyotshna Singh v. State of Jharkhand, (Shree Chandrashekhar, Acting C.J. and Navneet Kumar, J.), 
2024 SCC OnLine Jhar 4748 

Mohd. Noor Alam v. Union of India, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 3234 
Triveni Engicons (P) Ltd. v. State of Jharkhand, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, 

J.), 2025 SCC OnLine Jhar 3236 
  
Karnataka High Court   [16] 

Ajaz Pasha v. A. Nagesh, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 19532 
Anand v. Shivanand PW, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 19533 
Arjun Gyanappa Dhavali v. State of Karnataka, (S. Sunil Dutt Yadav and Vijaykumar A. Patil, JJ.), 

2025 SCC OnLine Kar 19534 
Basawraj v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 19527 
Bhagyashree v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 19528 
Bishop Dr Anilkumar Servand v. District Superintendent of Saint Paul Methodist Church, 

(Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 19537 
Canara Bank v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 19535 
Darshan Shivanand Naik v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 

19531 
High Court of Karnataka v. Kumari Amitha Shukla, (H.P. Sandesh and T.M. Nadaf, JJ.), 2025 SCC 

OnLine Kar 19526 
Home Dreams Galaxy v. Santosh Ram Talekar, (G. Basavaraja, J.), 2025 SCC OnLine Kar 19525 
Jinka V. Shankar Babu v. Suchetan, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 19529 
Kanteppa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 19530 
Krishnamurthy v. UIDAI, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 19536 
Madan Pai v. NWKRTC, (G. Basavaraja, J.), 2025 SCC OnLine Kar 19522 
Nivya v. Richard, (G. Basavaraja, J.), 2025 SCC OnLine Kar 19523 
Nutan v. Vishal, (G. Basavaraja, J.), 2025 SCC OnLine Kar 19524 

  
Kerala High Court   [26] 

Agnes v. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 8808 
Ansal v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 8797 
Bensu Koshy Mathew v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 8794 
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Edappara Thilakam v. Kottarathil Komalavalli Amma, (Easwaran S., J.), 2025 SCC OnLine Ker 
8799 

George v. Pooyappally Grama Panchayat, (C. Jayachandran, J.), 2025 SCC OnLine Ker 8812 
K. Kamalakshi v. P. Vinod Kumar, (A. Muhamed Mustaque and Shoba Annamma Eapen, JJ.), 2024 

SCC OnLine Ker 7695 
K.G. Rejimon v. State of Kerala, (A. Muhamed Mustaque and Harisankar V. Menon, JJ.), 2025 SCC 

OnLine Ker 8800 
Lourdes Hospital v. State of Kerala, (Anu Sivaraman and C. Pratheep Kumar, JJ.), 2023 SCC 

OnLine Ker 11501 
M.B. Thambi v. Martin Payuva, (C. Pratheep Kumar, J.), 2025 SCC OnLine Ker 8801 
M.P. Rappai & Sons v. Union of India, (Ziyad Rahman A.A., J.), 2025 SCC OnLine Ker 8813 
Mohd. Fasal M. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 8792 
Mohd. Rishban N.K. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 8796 
Olivia Hospitalities (P) Ltd. v. Revenue Divisional Officer, (C. Jayachandran, J.), 2025 SCC OnLine 

Ker 8809 
P.N. Suresh Kumar v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 8798 
P.T. Sadhu v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 8793 
Parvathi Sanjeev v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 8805 
Rajendran v. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 8806 
Ridhu Barshad P.N. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 8795 
Santhosh A.P. v. Naaranammoozhy Grama Panchayath, (C.S. Dias, J.), 2025 SCC OnLine Ker 8810 
Shabir Ali M.S. v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 8814 
State of Kerala v. Renjitha Sathyan, (A. Muhamed Mustaque and Harisankar V. Menon, JJ.), 2025 

SCC OnLine Ker 8802 
Sujith PU v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 8791 
Travancore Devaswom Board v. Dr. Sangetha S., (Anil K. Narendran and Muralee Krishna S., JJ.), 

2025 SCC OnLine Ker 8803 
Vishnu v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2025 SCC 

OnLine Ker 8811 
  
Madras High Court   [26] 

A. Christopher v. Tahsildar, Melur Taluk, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine 
Mad 7178 

A. Mari Selvam v. Indian Oil Corpn. Ltd., (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine 
Mad 7182 

A.S. Karunakaran v. Yuvaraj, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 7171 
Cosmopolitan Technology of Maritime v. Director General of Shipping, (G.K. Ilanthiraiyan, J.), 

2025 SCC OnLine Mad 7184 
E. Saranya v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 7190 
K. Rajasekaran v. Inspector General of Registration, (M. Dhandapani, J.), 2025 SCC OnLine Mad 
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K. Ramanatha Thulasiah v. District Revenue Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC 
OnLine Mad 7180 

KPK Oils & Proteins India (P) Ltd. v. T.N. Mercantile Bank Ltd., (T. Raja, Acting C.J. and D. 
Bharatha Chakravarthy, J.), 2023 SCC OnLine Mad 8555 

LIC v. P. Balasubramanian, (S.M. Subramaniam and V. Lakshminarayanan, JJ.), 2023 SCC OnLine 
Mad 8554 

M. Parimanam v. Tahsildar, Tiruchirapalli, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine 
Mad 7179 

Manikrishnan v. State of T.N., (C.V. Karthikeyan and R. Vijayakumar, JJ.), 2025 SCC OnLine Mad 
7173 

N. Aarthy v. P. Vignesh, (M. Jothiraman, J.), 2025 SCC OnLine Mad 7174 
N. Vasanth v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 7187 
P. Ravi v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 7181 
Ponnathal v. Subbathal, (M. Jothiraman, J.), 2025 SCC OnLine Mad 7170 
Ravikumar Kuppusamy v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 7186 
S. Kalaiyarasi v. T.N. Industrial Investment Corpn. Ltd., (V. Lakshminarayanan, J.), 2025 SCC 

OnLine Mad 7185 
Sakunthala v. State of T.N., (C.V. Karthikeyan and R. Vijayakumar, JJ.), 2025 SCC OnLine Mad 

7172 
State of T.N. v. St. Joseph's Girls Higher Secondary School, (C.V. Karthikeyan and R. Vijayakumar, 

JJ.), 2025 SCC OnLine Mad 7175 
Sunkara Kiriti v. Sri Gomathiamman Constructions, (M. Jothiraman, J.), 2025 SCC OnLine Mad 

7169 
Surya Prakash v. Collector, (Sunder Mohan, J.), 2025 SCC OnLine Mad 7183 
T.P.S. Construction Co. v. Superintending Engineer Highways Department, (M. Dhandapani, J.), 

2025 SCC OnLine Mad 7188 
Thangavel v. Selvi, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 7167 
Union of India v. Salem Diocese Society, (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC OnLine 

Mad 7176 
United India Insurance Co. Ltd. v. Vincent Raj, (R. Poornima, J.), 2025 SCC OnLine Mad 7168 
Vijayakumar v. District Revenue Officer, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 

7177 
  
Manipur High Court   [4] 

Keshri Chand Sethi v. State of Manipur, (A. Guneshwar Sharma, J.), 2025 SCC OnLine Mani 531 
Khwairakpam Goverdhon Singh v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC 

OnLine Mani 529 
Loyalakpa Wahengbam Annata (Dr.) v. Lonjoy Thoudam, (Ahanthem Bimol Singh, J.), 2025 SCC 

OnLine Mani 528 
Manipur University Casual Contract Engaged Staff Assn. v. Manipur University, (Ahanthem Bimol 

Singh, J.), 2025 SCC OnLine Mani 530 
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Meghalaya High Court   [5] 
Kingstone Bolwari Sangma v. Augustine R. Marak, (B. Bhattacharjee, J.), 2025 SCC OnLine Megh 

1074 
Kingstone Bolwari Sangma v. Sanjay A. Sangma, (B. Bhattacharjee, J.), 2025 SCC OnLine Megh 

1073 
Philip Khrawbok Shati v. State of Meghalaya, (H.S. Thangkhiew, Acting C.J.), 2025 SCC OnLine 

Megh 1076 
Telestar Nongsiang v. Union of India, (H.S. Thangkhiew, Acting C.J.), 2025 SCC OnLine Megh 

1077 
Tokyo R. Marak v. State of Meghalaya, (H.S. Thangkhiew, Acting C.J. and B. Bhattacharjee, J.), 2025 

SCC OnLine Megh 1075 
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Arvind Rawat v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 6823 
Ashish Katare v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 6852 
Ashish v. State of M.P., (Rajendra Kumar Vani, J.), 2025 SCC OnLine MP 6817 
Ashok Kumar Gupta v. M.P. SRTC, (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 6835 
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Bahadur Singh Verma v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC 

OnLine MP 6844 
Bhaysingh Doriya v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine 

MP 6846 
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Inland Waterways Authority of India (Classification of Inland Waterways in India) (Amendment) 
Regulations, 2025 

Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 
Safety Standards for dispensing of Automotive Fuels) Amendment Regulations, 2025 

Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 
Safety Standards for Petroleum Refineries and Gas Processing Plants) Amendment Regulations, 
2025 

Post Office (Fourth Amendment) Regulations, 2025 
Department of Consumer Affairs, Metrological Assistant Recruitment Rules, 2025 
Protection of Plant Varieties and Farmers&apos; Rights (Utilisation of National Gene Fund for 

conservation and sustainable use of Plant Genetic Resources) Rules, 2025 
Rules of Legal Education-Moratorium (Three-Year Moratorium) with respect to Centers of Legal 

Education, 2025. 
Legal Metrology (General) Fifth Amendment Rules, 2025 
Drugs (2nd Amendment) Rules, 2025 
Ministry of Health and Family Welfare, All India Institute of Hygiene and Public Health, Kolkata, X-

Ray Technician, Dietician and Library and Information Assistant Recruitment Rules, 2022 
Ministry of Culture (Central Secretariat Library) Library and Information Assistant Recruitment 

Rules, 2025 
Ministry of Consumer Affairs, Food and Public Distribution, Department of Food and Public 

Distribution, Storage and Research Division, Assistant Director (Storage and Research), Group 'A' 
Post, Recruitment Rules, 2025 

Ministry of Home Affairs, Central Reserve Police Force, Technical and Tradesmen Cadre (Group 'B' 
Posts) Recruitment Rules, 2025 

Electricity Distribution (Accounts and Additional Disclosure) Rules, 2025 
Code on Wages (Central Advisory Board) Amendment Rules, 2025 
Senior Scientific Assistant (Photo) Forensic Science Laboratory Recruitment Rules, 2025 
Railways Red Tariff (Amendment) Rules, 2025 
Central Universities (Amendment) Statutes (for Cental University of Rajasthan), 2025 

  
Central Notifications   [181] 

Central Board of Direct Taxes [Circular No. 24 of 2015] 
Central Board of Direct Taxes [Notification No. 1 of 2017] 
Central Board of Direct Taxes [Circular 08-02-2019] 
Central Board of Direct Taxes [Circular No. 11 of 2019] 
Central Board of Direct Taxes [Circular No. 12 of 2019] 
Central Board of Direct Taxes [Circular No. 13 of 2019] 
Central Board of Direct Taxes [Circular No. 14 of 2019] 
Central Board of Direct Taxes [Circular No. 15 of 2019] 
Central Board of Direct Taxes [Circular No. 17 of 2019] 
Central Board of Direct Taxes [Circular No. 18 of 2019] 
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Central Board of Direct Taxes [Circular No. 19 of 2019] 
Central Board of Direct Taxes [Circular No. 4 of 2019] 
Central Board of Direct Taxes [Circular No. 5 of 2019] 
Central Board of Direct Taxes [Circular No. 6 of 2019] 
Central Board of Direct Taxes [Circular No. 7 of 2019] 
Central Board of Direct Taxes [Circular No. 9 of 2019] 
Central Board of Direct Taxes [Circular/Orders 23-07-2019] 
Central Board of Direct Taxes [Circulars/Orders 24-05-2019] 
Central Board of Direct Taxes [Circulars/Orders 27-05-2019] 
Central Board of Direct Taxes [Notification No. 10 of 2019] 
Central Board of Direct Taxes [Notification No. 9 of 2019] 
Central Board of Direct Taxes [Circular 05-03-2020] 
Central Board of Direct Taxes [Circular 07-08-2020] 
Central Board of Direct Taxes [Circular 31-03-2020] 
Central Board of Direct Taxes [Circular No. 10 of 2020] 
Central Board of Direct Taxes [Circular No. 11 of 2020] 
Central Board of Direct Taxes [Circular No. 12 of 2020] 
Central Board of Direct Taxes [Circular No. 13 of 2020] 
Central Board of Direct Taxes [Circular No. 14 of 2020] 
Central Board of Direct Taxes [Circular No. 15 of 2020] 
Central Board of Direct Taxes [Circular No. 16 of 2020] 
Central Board of Direct Taxes [Circular No. 17 of 2020] 
Central Board of Direct Taxes [Circular No. 18 of 2020] 
Central Board of Direct Taxes [Circular No. 19 of 2020] 
Central Board of Direct Taxes [Circular No. 1 of 2020] 
Central Board of Direct Taxes [Circular No. 21 of 2020] 
Central Board of Direct Taxes [Circular No. 2 of 2020] 
Central Board of Direct Taxes [Circular No. 3 of 2020] 
Central Board of Direct Taxes [Circular No. 6 of 2020] 
Central Board of Direct Taxes [Circular No. 7 of 2020] 
Central Board of Direct Taxes [Circular No. 8 of 2020] 
Central Board of Direct Taxes [Circular No. 9 of 2020] 
Central Board of Direct Taxes [Circular No. CI of 2020] 
Central Board of Direct Taxes [Notification 18-03-2020] 
Central Board of Direct Taxes [Notification No. 11 of 2020] 
Central Board of Direct Taxes [Circular 23-02-2021] 
Central Board of Direct Taxes [Circular No. 10 of 2021] 
Central Board of Direct Taxes [Circular No. 13 of 2021] 
Central Board of Direct Taxes [Circular No. 14 of 2021] 
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Central Board of Direct Taxes [Circular No. 15 of 2021] 
Central Board of Direct Taxes [Circular No. 16 of 2021] 
Central Board of Direct Taxes [Circular No. 17 of 2021] 
Central Board of Direct Taxes [Circular No. 18 of 2021] 
Central Board of Direct Taxes [Circular No. 19 of 2021] 
Central Board of Direct Taxes [Circular No. 1 of 2021] 
Central Board of Direct Taxes [Circular No. 20 of 2021] 
Central Board of Direct Taxes [Circular No. 2 of 2021] 
Central Board of Direct Taxes [Circular No. 3 of 2021] 
Central Board of Direct Taxes [Circular No. 4 of 2021] 
Central Board of Direct Taxes [Circular No. 5 of 2021] 
Central Board of Direct Taxes [Circular No. 8 of 2021] 
Central Board of Direct Taxes [Circular No. 9 of 2021] 
Central Board of Direct Taxes [Circular of 2021, 10-06-2021] 
Central Board of Direct Taxes [Circulars/Orders 11-01-2021] 
Central Board of Direct Taxes [Circulars/Orders 24-09-2021] 
Central Board of Direct Taxes [Circulars/Orders 28-09-2021] 
Central Board of Direct Taxes [Circulars/Orders 30-09-2021] 
Central Board of Direct Taxes [Circular 16-09-2022] 
Central Board of Direct Taxes [Circular/Directorate 12-12-2022] 
Central Board of Direct Taxes [Circular No. 10 of 2022] 
Central Board of Direct Taxes [Circular No. 11 of 2022] 
Central Board of Direct Taxes [Circular No. 12 of 2022] 
Central Board of Direct Taxes [Circular No. 13 of 2022] 
Central Board of Direct Taxes [Circular No. 14 of 2022] 
Central Board of Direct Taxes [Circular No. 15 of 2022] 
Central Board of Direct Taxes [Circular No. 16 of 2022] 
Central Board of Direct Taxes [Circular No. 17 of 2022] 
Central Board of Direct Taxes [Circular No. 18 of 2022] 
Central Board of Direct Taxes [Circular No. 19 of 2022] 
Central Board of Direct Taxes [Circular No. 1 of 2022] 
Central Board of Direct Taxes [Circular No. 20 of 2022] 
Central Board of Direct Taxes [Circular No. 21 of 2022] 
Central Board of Direct Taxes [Circular No. 22 of 2022] 
Central Board of Direct Taxes [Circular No. 25 of 2022] 
Central Board of Direct Taxes [Circular No. 2 of 2022] 
Central Board of Direct Taxes [Circular No. 3 of 2022] 
Central Board of Direct Taxes [Circular No. 5 of 2022] 
Central Board of Direct Taxes [Circular No. 6 of 2022] 
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Central Board of Direct Taxes [Circular No. 7 of 2022] 
Central Board of Direct Taxes [Circular No. 8 of 2022] 
Central Board of Direct Taxes [Circular No. 9 of 2022] 
Central Board of Direct Taxes [Circular/Order 17-03-2022 (1)] 
Central Board of Direct Taxes [Circulars/Order 17-03-2022] 
Central Board of Direct Taxes [Circulars/Orders 10-03-2022] 
Central Board of Direct Taxes [Circulars/Orders 26-09-2022] 
Central Board of Direct Taxes [Circulars/Orders 28-09-2022] 
Central Board of Direct Taxes [Guidelines 11-05-2022] 
Central Board of Direct Taxes [Instruction No. 1 of 2022] 
Central Board of Direct Taxes [Notification No. 1 of 2022] 
Central Board of Direct Taxes [Notification No. 3 of 2022] 
Central Board of Direct Taxes [Notification No. 4 of 2022] 
Central Board of Direct Taxes [Notification No. 5 of 2022] 
Central Board of Direct Taxes [Circular No. 10 of 2023] 
Central Board of Direct Taxes [Circular No. 11 of 2023] 
Central Board of Direct Taxes [Circular No. 12 of 2023] 
Central Board of Direct Taxes [Circular No. 13 of 2023] 
Central Board of Direct Taxes [Circular No. 14 of 2023] 
Central Board of Direct Taxes [Circular No. 15 of 2023] 
Central Board of Direct Taxes [Circular No. 1 of 2023] 
Central Board of Direct Taxes [Corrigendum Circular No. 2 of 2023] 
Central Board of Direct Taxes [Circular No. 3 of 2023] 
Central Board of Direct Taxes [Circular No. 8 of 2023] 
Central Board of Direct Taxes [Circular No. 9 of 2023] 
Central Board of Direct Taxes [Circular/Order 16-06-2023] 
Central Board of Direct Taxes [Press Notes/Releases 2023-07-26] 
Ministry of Finance 
Ministry of Finance 
Ministry of Finance 
Ministry of Agriculture [Protection of Plant Varieties and Farmers' Rights (Utilisation of National 

Gene Fund for conservation and sustainable use of Plant Genetic Resources) Rules, 2025 Noti. 
No. S.O. 3785(E)] 

Ministry of Agriculture [Noti. No. S.O. 4361(E)] 
Ministry of Commerce and Industry [Sunset Review of Flax Fabric Case No. ADD (SSR)-03/2025] 
Ministry of Commerce and Industry [Notification No. 32/2025-26 [Amendment in Notification No. 

62/2015-20]] 
Ministry of Commerce and Industry [Notification No. 33/2025-26 [Amendment in Foreign Trade 

Policy, 2023]] 
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Ministry of Communications and Information Technology [Resolution regarding rationalisation of 
domestic mail products and services F. No. Mail-30/5/2025-D-DOP] 

Ministry of Communications and Information Technology [Post Office (Fourth Amendment) 
Regulations, 2025 Noti. No. S.O. 4375(E)] 

Ministry of Consumer Affairs [Legal Metrology (General) Fifth Amendment Rules, 2025 Noti. No. 
G.S.R. 536(E)] 

Ministry of Consumer Affairs [Department of Consumer Affairs, Metrological Assistant Recruitment 
Rules, 2025 Noti. No. G.S.R. 556(E)] 

Ministry of Culture [Noti. No. G.S.R. 153] 
Ministry of Education [Central Universities(Amendment) Statutes (for Central University of 

Rajasthan), 2025 F. No. CURAJ/R/F.167/2025/1253] 
Ministry of Education [Enforcement date of Indian Institutes of Management (Amendment) Act, 2025 

Noti. No. S.O. 4043(E)] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 151] 
Ministry of Health and Family Welfare [Addendum F. No. A.12011/01/2025-CHS-I] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 154] 
Ministry of Health and Family Welfare [Drugs (2nd Amendment) Rules, 2025 Noti. No. G.S.R. 

554(E)] 
Ministry of Home Affairs [MHA, Central Reserve Police Force, Technical and Tradesmen Cadre 

(Group 'B' Posts) Recruitment Rules, 2025 Noti. No. G.S.R. 711(E)] 
Ministry of Labour [Noti. No. G.S.R. 720(E)] 
Ministry of Labour [Acceptance of Alternate Documents for Identification of ESI beneficiaries Noti. 

No. S.O. 3792(E)] 
Ministry of Law and Justice [Rules of Legal Education-Moratorium (Three-Year Moratorium) with 

respect to Centers of Legal Education, 2025 Statement of Objects and Reasons Noti. No. BCI:D: 
5737/2025] 

Ministry of Law and Justice [Corrigendum Corrigenda dated September 3, 2025] 
Ministry of Law and Justice [Corrigendum dated September 3, 2025] 
Ministry of Mines [Amendment in Notification No. G.S.R. 633(E) Noti. No. G.S.R. 541(E)] 
Ministry of Mines [Primary Lead (Quality Control) Amendment Order, 2025 Noti. No. S.O. 4367(E)] 
Ministry of Mines [Refined Zinc (Quality Control) Amendment Order, 2025 Noti. No. S.O. 4368(E)] 
Ministry of Mines [Tin Ingot (Quality Control) Amendment Order, 2025 Noti. No. S.O. 4369(E)] 
Ministry of Mines [Refined Nickel (Quality Control) Amendment Order, 2025 Noti. No. S.O. 

4370(E)] 
Ministry of Personnel Public Grievances and Pensions [F. No. 1/3/2011-IR] 
Ministry of Petroleum and Natural Gas [PNGRB (Technical Standards and Specifications including 

Safety Standards for Petroleum Refineries and Gas Processing Plants) Amendment Regulations, 
2025 F. No. PNGRB/Tech/18-penalty-T4S Reg./(9)/2024/(E-5488)/11] 

Ministry of Petroleum and Natural Gas [PNGRB (Technical Standards and Specifications including 
Safety Standards for dispensing of Automotive Fuels) Amendment Regulations, 2025 F. No. 
PNGRB/Tech/18-penalty-T4S Reg./(9)/2024/(E-5488)/12] 

Ministry of Power [Noti. No. G.S.R. 718(E)] 
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Ministry of Railways [Noti. No. G.S.R. 719(E)] 
Ministry of Railways [Enforcement date of Railways (Amendment) Act, 2025 Noti. No. S.O. 

3807(E)] 
Ministry of Shipping [Inland Waterways Authority of India (Classification of Inland Waterways in 

India) (Amendment) Regulations, 2025 F. No. IWAI-15019/2/2022-Hy] 
Reserve Bank of India [RBI/2024-2025/96] 
Reserve Bank of India [RBI/2024-2025/97] 
Reserve Bank of India [RBI/2024-25/100] 
Reserve Bank of India [RBI/2024-25/58] 
Reserve Bank of India [RBI/2024-25/59] 
Reserve Bank of India [RBI/2024-25/60] 
Reserve Bank of India [RBI/2024-25/61] 
Reserve Bank of India [RBI/2024-25/62] 
Reserve Bank of India [RBI/2024-25/63] 
Reserve Bank of India [RBI/2024-25/64] 
Reserve Bank of India [RBI/2024-25/66] 
Reserve Bank of India [RBI/2024-25/73] 
Reserve Bank of India [RBI/2024-25/74] 
Reserve Bank of India [RBI/2024-25/75] 
Reserve Bank of India [RBI/2024-25/76] 
Reserve Bank of India [RBI/2024-25/79] 
Reserve Bank of India [RBI/2024-25/91] 
Reserve Bank of India [RBI/2024-25/95] 
Reserve Bank of India [RBI/2024-25/98] 
Reserve Bank of India [RBI/FED/2024-25/78] 
Reserve Bank of India [Press Release: 2025-2026/839] 
Reserve Bank of India [RBI/2024-25/101] 
Reserve Bank of India [RBI/2024-25/103] 
Reserve Bank of India [RBI/2024-25/126] 
Reserve Bank of India [RBI/2025-2026/71] 
Reserve Bank of India [RBI/DOR/2025-26/139] 
Reserve Bank of India [RBI/DOR/2025-26/140] 
Securities and Exchange Board of India 
Securities and Exchange Board of India 

  
State Rules   [36] 

Andhra Pradesh Rural Water Supply Engineering Service Rules, 2008 
Andhra Pradesh District Mineral Foundation Rules, 2016 
Delegation of Financial Power Rules, Assam, 2022 
Bihar Targeted Public Distribution System (Control) (Third Amendment) Order, 2025 
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Bihar Sugarcane Service (Recruitment and Service Conditions) (Amendment) Rules, 2025 
Bihar Outstanding Sportspersons Direct Appointment (Second Amendment) Rules, 2025 
Bihar Fire Service Rules, 2021 
Delhi Electricity Regulatory Commission (Group Net Metering and Virtual Net Metering for 

Renewable Energy) (Sixth Amendment) Guidelines, 2025 
Delhi Electricity Regulatory Commission (Supply Code and Performance Standards) (Seventh 

Amendment) Regulations, 2025 (1) 
Aadhaar (Payment of Fees for Performance of Authentication) Amendment Regulations, 2025 
Delhi BNSS (Service of Summons and Warrants) Rules, 2025 
Dental Mechanic Recruitment Rules, 2025 
Haryana Community Service Guidelines, 2025 
Haryana Registration of Births and Deaths Rules, 2025 
Himachal Pradesh Police Department Uniform and Badges Order, 2016 
Himachal Pradesh District Mineral Foundation Trust Rules, 2016 
Himachal Pradesh District Mineral Foundation Trust (Amendment) Rules, 2020 
Himachal Pradesh, Department of Social Justice Empowerment, Directorate of SCs, OBCs and 

Minority Affairs, Law Officer, Class-II (Gazetted) Recruitment and Promotion Rules, 2015 
Himachal Pradesh Municipal Corporation Election Rules, 2012 
District Courts of the State of Jharkhand for the Use of Electronic Communication and Audio-Video 

Electronic Means Rules, 2025 
Karnataka Government Secretariat Services (Recruitment) Rules, 2019 
Karnataka Government Secretariat Services (Recruitment) (Amendment) Rules, 2020 (1) 
Karnataka Government Secretariat Services (Recruitment) (Amendment) Rules, 2020 
Karnataka General Services (Printing, Stationary and Publications) (Recruitment) (Amendment) 

Rules, 2025 
Kerala Marine Fishing Regulation (Amendment) Rules, 2025 
Kerala (Serving of Toddy in Hotels and Resorts) Rules, 2024 
Maharashtra Civil Services (Conduct) Rules, 1979 
Information to Court in Non-Cognizable Cases and Investigation of Such Cases Rules, 2025 (1) 
Punjab Admission and Denial of Documents Rules, 2025 
Punjab Audio-Video Electronic Means Rules, 2025 
Punjab Land Record (State Service, Class III) (Amendment) Rules, 2025 
Punjab State Elementary Education (Teaching Cadre) Group C Service Rules, 2018 
Punjab Educational (Teaching Cadre) Group C Service Rules, 2018 
Punjab Educational (Teaching Cadre) Border Area Group C Service Rules, 2018 
Rajasthan Vidhi Rachna State and Subordinate Service Rules, 1981 
Rajasthan Vidhi Rachna State and Subordinate Service (Amendment) Rules, 2025 

  
Policy Documents   [1] 

Policy Documents 
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Multilateraltreaties   [3] 

Consolidated Version of the Treaty Establishing the European Community 
Vienna Convention on the Law of Treaties, 1969 
Consolidated Version of the Treaty on European Union 

  
Foreign Act   [4] 

Regulation (EC) No. 178/2002 of the European Parliament and of the Council 
Regulation (EC) No. 396/2005 of the European Parliament and of the Council 
Copyright Law of the United States and Related Laws Contained in Title 17 of the United States Code 

(1) (US) 
Delaware General Corporation Law (US) 
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